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m  ottfjr a~\6ty lftttTtMT numbed at 
pfffaed cOfcle* Weffe received, It has 
not been found pbstfble to place 
oogfeson the Table of the- Lok Sabha.

>ifait O«Hi»l gin »im i» tat KmmU

nfn ; gbH K ««ra *t  Win the Minis- 
«H^oC Health b » pietoed to state:

(• ) the progress so far made in the 
FfbUrfii Cetitrol Programme in Kerala; 
antt

(b ) the amount 10 far spent for the 
programme in th* State?

The Minister of Health (Shri 
Karaarkmr): (a ) Tw o survey and 6-3/ 
fth  control units have so far been 
allotted to the Government of Kerala  
under the National FTlaria Control 
Programme. The control units are 
located at and started functioning in 
Trivandrum, Quilon, Ernakulam  
(1856-57); Kozhikode (1955-56) 
and Alleppey, Tirur, Cannanore (1957- 
68). The surveys to delimit the 
Filariasis areas in the State are not 
yet completed and have so far cover
ed a population of 14:54 lakhs. Mass 
Therapy has been completed by the 
units at Trivandrum, Quilon and 
Ernakulam and in the urban area 
u.ndei the Kozhikode unit. The Pro
gramme is currently in progress under 
the Alleppey unit. About 4 56 lakhs 
of persons have 50 fa r received the 
drug through these units.

Indoor residual spraying has been 
regularly carried out by the units at 
Trivandrum, Quilon and Ernakulam. 
7:01 lakh houses have been sprayed 
with insecticides In three rounds.

Anti-larval operations are being 
carried out In the urban area under 
the units at Trivandrum, Quilon, 
CrtUkulMU and Kozhikode

ib  ̂ A sum of Rs.' IS-*# lakhs baa- ' 
beeetepent up ■ to OeytfeiBber, 1969, 4or 
Fliaoria <tahtrel Progrtfauner ~ in - th* " 
State of Karala.
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Sugar Factories

1099 J Shri Agadl:
\  Shri D. A . Katti:

W ill the Minister of Food and A g ri-  
col tore be pleased to state:

(a )  whether it is  a fact that the 
sugarcane price and bonus paid in 
the Mysore State sugar factories is 
much lower than the price paid by  
the sugar factories in Bombay State 
are* during 1857-58 and 1958-59 
•easonsr

( b )  the rate and bonus paid by  the 
various gttg&r factories of Mysore and 
Bombay States fo r 1997-98 and IBM - 
09 s*a *a to; an a



(c ) what action Government have 
taken to check this disparity?

The Deputy Minister at Food and 
Agriculture (Shrl A. M. Thomas): (a )
and (b ).  The price of cane inclusive 
of bonus in Bombay was Rs. 46 per 
ton in 1957-58 and Rs. 47 per ton in 
1958-59.

In Mysore all sugar factories paid 
during 1957-58 and 1958-59 seasons 
the minimum sugarcane price of 
Rs. 144 per maund (Rs. 39*2 per ton). 
The extra price paid in 1957*58 on a 
voluntary basis is:—

1. Mandya Rs. 4*19 per ton.
2. Ugar Khurd Rs. 2:53 per ton.

The Price Linking Formula has 
been applied on a compulsory basis 
with effect from 1958-59 season. The 
season has just closed and the position 
regarding payment of extra price 
would be known after flnalisation of 
accounts by factories.

(c ) The quantum o f bonus (extra  
price) w ill always vary from State to 
State and factory to factory depend
ing upon recovery, duration of season, 
sugar price and other local factors.

Co-operatives in Kerala

1106. Dr. Ram Subhag Singh: W iU  
the Minister of Community Develop
ment and Co-operation be pleased to 
state:

(a )  whether any enquiry has been 
made into the working o f the co
operatives in Kerala State; and

(b )  if so, what are the findings?

The Deputy Minister of Communi
ty Development and Co-operation 
(Shrl B. S. Mnrthy): (a )  A n  enquiry 
has been made into the working of 
the Coir Co-operative Societies alone.

(b )  The recommendations relate to 
Thondu (H usk ) Societies, Prim ary  
Societies, Marketing Societies and 
Unions and the administrative set up. 
The main recommendations are:—

( i )  There should be better co
ordination between the Thondu 
(husk ) and Prim ary Societies;
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( ii )  Systematisation o f accounts and 
standardisation of methods must 
be attended to;

(iii) The number o f Thondu Socie
ties should be limited;

(iv ) Prim ary Societies should be 
made Societies for the benefit at 
workers and small manufac
turers by confining their acti
vities only to these classes. 
They should arrange sale at 
coir produced by members 
through Central Marketing 
Societies and improve standards 
and- quality of production to 
ensure a uniform price;

(v )  The Central Marketing Socie
ties should insist 6n improved 
quality of production and en
force better standards. Their 
internal and external selling 
departments should be strength
ened. The Societies should be  
assisted by Government to 
provide godown facilities;

(v i )  A  systematic procedure for 
intensive supervision by the 
department should be followed. 
A  more thorough system of 
audit is required. Administra
tive delays should be  minimised.

Godown Sheds In n h w i f i  Pradesh

1161. Shrl Dal jit Singh: W ill the
Minister of Railways be pleased to 
state:

(a )  whether it is a fact that the 
storage godown of Himachal Pradesh  
at Rupar has been shifted to Kiratpux 
Sahib;

(b )  if so, whether any godown shed 
has been constructed at Kiratpur 
Sahib; and

(c ) the time by which it w ill be 
constructed to avoid Ion  of goods?

The Depaty Minister et Railways 
(Sh rl Shatmawas K h an ): (a )  No
Intimation has so far been received 
Anom the Himachal Pradesh Govt, 
regarding the shifting of their storage 
godown from Rupar to Kiratpur 
Sahib.
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